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issued from there, I can say that Gov-
ernment has full cognizance of all the
implications and the seriousness of the
situation, and in various ways, in
various directions, steps ars being
taken.

Shri Hem Barua: Byt yhat are the
steps?

Shri Nanda: 1ims .s not the occa-
sion to mention them.

Shri Hem Barua: They are aware
of the danger, but they will not tell
us about the steps they are taking.

Mr. Speaker: If they do not want
to say just now, they should not be
pressed.

Shri P. C. Borooah: May I know
how many gangs of Pakistani Sabo-
teurs have been found to be operating
in Kashmir, how many arrested so far
and what is their modus operandi?

Shri Hathi: One gang has been
arrested.
Shri P. R, Chakraverti: In the con-

text of the arrangement, in terms of
which China has got some Pakistan-
occupied land of India, may I know
whether China is involved in this sabo-
tage work also?

Shri Hathi: As I replied to the ear-
lier questions, from the information
available with us, it is not possible
to say anything about that.

Shrimati Savitri Nigam: In view of
the fact that these bomb explosions
have become almost a daily or a
weekly feature, and in view of the
very unconvincing reply of the hon.
Minister, I would like to know what
particular action Government in-
tends to take to put an end to
this type of disturbing and dis-
quieting explosions, and whether a
joint team of Central Government and
Kashmir Government is going to find
out and investigate about it.

Mr. Speaker: How many she com-
bines in it! When the gentlemen fail
to shoot arrows, the ladies take to it
but they have combined so many!
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Shri Hem Barua: Ladies are ex-
perts in that!

Shri Hathi: I am sorry if the hon.
Member has found my short replies
unconvincing in relation to her long
questions, but, as I said, the Jammu
and Kashmir Government have
tightened up the security arrange-
ments, they are on the watch. It is
because of this that the spy gang has
been found out and people have been
arrested. Nearly 65 people have been
arrested.

Shri Joachim Alva: May I know
how far the explosions and espionage
activities have been helped and aided
by the organ of the Plebiscite Front,
Mahaz, which has a high circulation
and which openly advocates the cause
of Pakistan in pictures and articles?

Shri Hathi: In this I do not think
I will be able to say. This is not
found from this investigation.

Pay Scales of 1.A'S. and LP.S.

+
( Shri Surendra Pal Siugh:

Shri P. R. Chakraverti:
Shri P. C, Borooah:
Shri Ram Harkh Yadav:
Shri Murli Manohar:
Shri Vishwa Nath Paundey:
Shri Bhagwat Jha Azad:
Maharajkumar Vijayu
Ananda:
Shri D. N. Tiwary:
Shri Kapur Singh:
Shri Onkar Lal Berwa:
( Shri P. H. Bheel:

Will the Minister of Home Affairy
be pleased to state:

‘(a') wh.ether it is a facy that his
Ministry Is actively considering a pro-
posal to increase the pay scales of the
LAS, LF.S. and ".PS; and

(b) if so, the main features there-
of and how goon wil] the Government
take a final decision on this matter?

The Deputy Minister in the Minis.
try of Home Affairs (Shri L. N.
Mishra): (a) No, Sir.

(b) Does not arise.
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Shri Sureadra Pal Singh: May I
know if the Second Pay Commission
in its report made any recommenda-
tions ag to when, how the Central
Government should take necessary
steps to increase pay scales of IAS
andg IPS and, if so, what are the spe-

cific recommendations of the Pay
Commiseion in this regard?
Shri L. N. Migshra: This question

wag not in the terms of reference of
the Second Pay Commission, but they
did consider the question of reduc-
tion and enhancement of the higher
salaries and they made some recom-

mendations, but it was not under
their terms of reference.
Shri Surendra Pa] Singh: Is it a

fact that a large number of our tale-
nted young 'men are now seeking em-
pleyment in private sector industries
and trade houses and are not com-
ing into Government service, and if
so, may 1 know the reasons for that?

Shri L. N. Mishra: Yes, Sir. It has
been reported to us that talents are
getting diverted to the private sector
because they get better salary there.

Shri P. R. Chakravertl: Apart from
the question of increasing their em-
oluments, may 1 know whether Gov-
ernment wanted to introduce a
scheme of amalgamating IFS and IAS
to increase their efficiency?

Shri L. N, Mishra: I am not aware
of that, but at present they are two
different cadres.

Shri P. C. Borooah: May I know
whether it is a fact that the standard
of our administration has been gra-
dually going down since independ-
ence, and how far this is due to the
conditions of service?

Shri L. N, Mishra: ] cannot accept
this view. The standard of adminis-
tration has not deteriorated.
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Shri Kapur Singh: Are the Gov-
errment aware that the present
scales of pay of these services are
neither correlateq to the social status
expected of them nor to their stand-
ards of living nor do they bear any
relationship to the remuneration
available in the free business sector
and, if so, why do the Government
want to stick to the present scales of
pay and not review them?

Shri L. N. Mishra: It is a fact that
these officers are having a hard time
due to the rise in price and the in-
creasing rate of income-tax. But this
is not the psychological moment to
increase their salary.
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Shrimati Savitri Nigam: Ig it a fact
that many IAS officers after comple-
ting the training and after  gétting
money spent on them join the vari-
ous industries at very high salaries
and, if so, what steps are the Gov-

ernment taking to stop such activi-
ties which are a waste of national

money?
Shri L. N, Mishra: It is not done; it
is not possible.
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8hri P. Venkatasubbalah: May I
know if the fall in standards is mnot
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due to less payment But because of
the genera] fall in the standard of
education and, if so what methods do
the Government propose to evolve

to give Dbetter training to IAS
officers”
Shri L. N. Mishra: For improving

the standard of training a committee
had been appointed and Members of
Parliament are also there. That will
examine the question.
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Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that the
work on Cochin Reflnery is much be-
hind schedule;

(b) if so, the extent thereof; and

(c) the progress made in the cons-
truction work of the refinery so far?

The Minister of Petroleum and Che-
micals (Shri Humayun Kabir): (a)
and (b). No, Sir. As against the
target date of 15th November 1965
for completion of construction, the
work is likely to be completed by
1-1-19686.

(c) A major part of the equipment
material has been procured and cons-
truction is proceeding mostly accord-
ing: to schedule.

Shri P. C. Borooah: May 1 know
whether it is a fact that the contract
for the comstruction of structures and
buildings had not been given yet
or given too late and, if so, to what
extent the instability in the State
Government there is responsible for

the delay?

Shri Humayum Kabir: I havg al_-
ready stated that the construction is
progressing more or less according to





